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29 08 2017 — CP No.304/KB/2017 — Vasundhara Holdings Ltd. & Ors.

ORDER

Ld. Lawyer on behalf of the petitioner is present.

Ld. Lawyer appearing on behalf of the petitioner submitted that in view of
the earlier order, he has made paper publication and in compliance
thereof she prayed for filing an affidavit. From the side of the Regional
Director, Assistant Director, MCA is present. He submitted that certain
queries were made to the petitioner but they %ave not filed any reply. To
that effect the petitioner submitted that she needs some time to file reply.

Heard, prayer is allowed.

Fixed on 20.09.2017.
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